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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 319/2023

In the matter of:

Rajesh Kumar ...Applicant
Versus
Govt. of NCT of Delhi & Ors. ...Respondents
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 319/2023

In the matter of:

Rajesh Kumar ...Applicant

Versus

Govt. of NCT of Delhi & Ors. ...Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTON
CONTROL COMMITTEE IN COMPLAINCE TO THE ORDER
DATED 12.05.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That this Hon'ble Tribunal taken up the above mentioned matter on
12.05.2023 on the basis of application filed by Mr. Rajesh Kuinar.
Applicant has filed the present application to stop illegal scrap shop being
operated at Sector-16, Rohini by respondent no. 6. This Hon'ble Tribunal

was pleased to issue notice on the application to file response.

. That, in compliance of the order dated 12.05.2023 passed by this Hon"ble
Tribunal a joint inspection of the site was carried out on 10.07.2023, by

the officials MCD and DPCC. During the inspection it was observed:

a) Unit named “Jayant Iron Store” found existing and is a kabadi/
scrap shop engaged in the activity of storage/ segregation/
trading of scrap and found non-operational during inspection.

b) Unit owner/ representative shows the MCD license.

¢) Scrap (iron, etc.)/ material found being loaded in a truck and as
information/ told by Sh. Jayant Kumar, owner/ representative of
unit that they are shutting down the unit & wvacating the

premises.
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d) Some shuttering work material like fatti, balli etc. found in the

premises.

Copy of the inspection report alongwith geo-tagged photographs taken
during inspection are enclosed herewith as ANNEXURE-1 (Colly).

. That, MCD has submitted ATR dated 19.07.2023 in view of the joint
inspection of the site which was carried out on 10.07.2023. MCD has
conducted field inspection of site in question on 19.07.2023. No scrap /
Kabadi shop was found running/ operational from location/ site. Copy of
the ATR submitted by MCD alongwith geo-tagged photographs taken
during inspection by MCD are enclosed herewith as ANNEXURE-2

(Colly).

. The president of RWA informed that scrap shop was functioning on

encroached DDA Land, which was found vacated by MCD on 19.07.2023.

. In view of the above, the present status report may kindly be taken on

record.

Sr. Environmen ngineer
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JOINT INSPECTION REPORT

A joint inspection of the area i.e. I-11, Sector-16, Rohini, Delhi was carried out today i.e. on
10.07.2023 by the officials MCD and DPCC. Observations/findings of inspection are:

1) Unit named “Jayant Iron Store” found existing and is a kabadi/scrap shop
engaged in the activity of storage/segregation/trading of scrap and found non-
operational during inspection. Unit owner/representative shown the MCD
license (copy attached).

2) During inspection, scrap (iron, etc.)/material found being loaded in a truck and
as informed/told by Sh. Jayant Kumar, owner/representative of unit that they are
shutting down the unit & vacating the premises.

3) Some shuttering work material like fatti, balli etc. found in the premises.

4) During inspection, MCD representative was asked for taking necessary action
and submit the action taken report.

5) The geo-tagged photographs are attached herewith.

(P

\';:::If Regt Monin
JEE, Md’) RL, HLDb
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fes\ MUNICIPAL CORPORATION OF pDELHI

=/, OFFICE OF THE ASSTT. COMMISSIONER
ia‘ B ; Sector-5, Rohini, New Delhi - 110085 e @
e-Mail : acrohinizone@gmail.com

No.AC/RZMCD/2023/D- 75K Dated: 19-07-2023

Dnnexyve-y (I

To

Delhi Pollution Control Committee
Department of Environment (GNCTD)
4" & 5™ Floor ISBT Building, Kashmere Gate, Delhi-06

Sub: Action Taken Report of illegal Scrap/Kabari Shop in Pkt-11, Sector-16,
Rohini, Ward No.21.

With reference to joint inspection report dated 10-07-2023 regarding subject
cited above. It is informed that Licensing Department, Rohini Zone has conducted
field inspection of site in question on 19-07-2023. Geo-tagged photographs taken
during inspection on 19-07-2023 are enclosed herewith. During inspection, no scrap

/ Kabari shop was found running / operational from said location/site.

Assistant ¢ommissioner
Rohini Zone
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